e

- \ 5‘)/ 3/%@

N

70 BE PUBLISHED IN PART Il SngIU@mgﬁji)>DE_lﬁE,GAZETTEﬁpF INDIA

povs

COVERNMENT OF INDIA
MINISTRY OF F1NANCE ( DEPARTMENT UF REVE NUE )

3 B asase

NEW DELHI; DATED THE 31st March,180

\7_(-/;-- ) .
_ NQ.3228(F.N0.203/11o/ao-ITA-II/: It is hereby notified for general
: information-that -he institution me ntioned below has been approved
- by Indian Coupcil of fMedical Re search, New Delhi, the pre scribed

authority for the purpose of clause(ii) of sub=section 1) of Section

35 of the Income-tax Act, 1961 rsad with Rulssl(ii) of the Income-tax

Ruies, 1962 under the category of figcientific coesarch association”
in the field of Medical Rescarch subjoct to the follcuing_conditionszm

i) That the Foundation will maintain a scparate account
of the sums received by it for scientific research in
the fi&3d4 .of medical resgarch .

ii) That the Foundation will furnish annual returns of

its scientific research activitios to the Council for

= _ cach year by 31st May each year at the latest in such
form as may be laid down and intimated to them for this

’/L’ pUrpO S8'e _

iii)- Trat the Foundation uill furnish an annual audited
\ statement of accounts to the Council for each year by 31st
May, each year and in addition send a copy of it to

» ﬁ the concerned Incomp=taXx BommissioneTe
Sgiantifige Rescarch.Assonl
Taparia Foundation, Institute of
Ophthalmology, BOMBAY
: The notification is effecctive for a period of 3 years from
15,3,1980 to 14¢3419834
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